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Flti!! TRADE ZoNB AT HAwlA 

+ 
·843. SHRI S. C. SAMANTA : 

SHRI MAHARAJ SINGH 
BHARATI: 

WiJl the Minister of COMMERCE he 
pleMed to state : 

<a) whether Government propose to set 
uo a free trade zone at Haldia witbout 
a'Ritina the results of free trade zone recent-
ly,altabJisbed at Kandla, keeping in view the 
fact that unlike Kandl&, Haldia has one of 
the most industrialised hinterland to pro-
vide skill and oxperience a~ weD as raw 
mallllrials for the manufacture of enginecrillJ 
ll00cis for c~port; and 

(b) if so, at what stage the matter rest s 
at present 1 

THE MINISTER OF COMMERCE 
(SHRI DlNESH SINGH) : (a) No, Sr. 

(b) The question does not arise. 

SHRI S. C. SAMANTA : May I know 
what factors were taken into COlllideratiOD 
when Kandla was declared as a free trade 
ZOIIII and whether at that time there was 
o~tiOD aayina that first KandI. abonld 
be connected by railways and, if so, what 
been done in the metter ? 

SHRI DlNESH SINGH : Tbis matter 
has been lone into fuDy in tbis HoUIII on 
several occasions. Various considerations 
were bCfore the 10vernmeDt when they bad 
to decide this matter. It would he a 10lIl 
story for me to give it in the question hout 
just now. If you so wish, I shall send to 
the hon. Member a small DOte on this. 

SHRI S. C. SAMANTA : Is It not a fact 
tbat the chamber of commerce and odIer 
business intereats have demanded a ftee 
trade zone at Haldia because of the heavy 
exports from Haldia ? 

SHRI DINESH SINGH: Yes, Sir. We 
had representations from certain bodies 
in this connection and they were all COIW-
dered. 

SHRI T, M. SHETH : May I know 
whether any legislation for a free trade zone 
at Kandla is proposed to be undertaken '1" 

SHRI DINESH SINGH : Not that I am 
aware of. 
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.844. SHRI KANWAR LAL GUPTA: 
Will the Miniater of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS 
be pleMed to llate : 

<a) whether it is a fact that Government 
have decided to encouraae the productioa 
of milk food and protein isolates to enricb 
the diet; 

(b) whether it is also a fact that lome 
foman concerna are interested in manufac-
turin. prOlan isolates from 011 cakes; and 
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(c) it 50. the steps which Goverament 
pr opoIiC to tate to remove the shortqe of 
such type of food! 

TIlE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MBNT AND COMPANY AFFAIRS 
(5HRI RAGHUNATH REDDI) : <a) Yes, 
Sir. 

<b) Yes, Sir. 
(c) All possible assistance is being render-

ed to develop milk foods and other protein 
rich foadi in the country. 
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SHRI PASHABHAI PATEL; Sir. tbere 
is a cultural side 'Jlsll to tbis. Tbey are 
matins baby roods and 00 on containing 
non-vesetarian foo<l. But tbere is a vast 
population in India wbicb i, velletarian. Is 
any consideration heinS given to tbi. a.~­
peet? Most of tbe baby food. may con-
tain non-~setarian food about wbich we 
do Dot know and our children mi,lbt he 
takina it witbout knowinll. 

SHRI F. A. AHMED : I could not follow 
the question. 

SHRI PASHABHAI PATEL: The posi-
tion is tbis tbat ... ben Government is start-
Ins preparation of baby foods and other 
protein ricb foods, do they keep an eye on 
non-vesetarian and vegetarian food_I 
know SC/JIe of the nlilk products are mixeo 
witn fish proteins. is it 80 or is it Det 1-:-
because this country i. essentially a cultural 
country ... bere a vast populatit'n is ftaetli-
rian and without knowinll Il.at tbey may 
become !lpn-vesetarian. ]s Gr-verDment 
doins anythinll about that because tbey are 
always talkinll of fish. 

MR. SPEAKER ; You must loop the 
baby food purely veselarian. 
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SHR.I F. A. AHMED: So far as protein 
man nfacture is coacemed, it is supposed to 
be manufactured out of veaetarian tbiDP 
like soya bean and many other oil seeds. 

MR. SPEAKER : The Minister assures 
that it is all vegetarian. 

SHRI AMRIT NAHATA : Docs tbe hOD. 
Minister know that there is a part in our 
country known as the Thar degert in tbe 
nort h-western Rajasthan where milk is 
chea per than water, but since the area 
is cut off from the rest of the countfy, would 
the Minister consider setting up a modern 
dairy there to produce baby foods and miIJc 
prod ucts so that they can be supplied to tbe 
rest of the country ? 

SHRI F. A. AHMED : I will forward 
the sugestion of the hon. Member to the 
Food Minister. 
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CoMPANlES· CONTUBUTIONSro PoUTK'AL 
PUT1IIlI 

+ .*4,. SHRI YAJNADATT8HARMA: 
SHRI ATALBIHARI VAJPAYEE: 

WiD the Minister of INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFF AIRS be pleased to state : 

<a) wbether the different Minlatries of the 
Government of India who were cuminins 
the proposal to stop completeIy the com-
panies' contributions to political parties have 
finalised their proposals; 

(b) if so, the details thereof; and 
(c) tbe action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS 
(SHRI RAGHUNATH REDDI) : <a) No, 
Sir. 

(b) and (c). Do not arise. 
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SHRI RAGHUNATH REDD! : Sir, 
tbis qucation arose on tbe floor of this 
House as well as tbe other House-u 
times. In fact hon. 8bri Maclhu Umaye 
bad moYCd a BID and durina the coune of 
discussion GOvmllDent had 'given him an 
undertakina that after examinina the VariOUI 
aspects of tbis question a BiD will be In in-
troduced in order to achieve the purpOle of 
banning contributions to political parties 
by companies. The only tbina whlcb bas 
delayed the introduction of the Bill during 
the current session is this. It is not ~Iy 
a question of the companies reaiatered under 
the Companies Act wbicb will bave to be 
taken into account but alao of private firms, 
partnerships and trusts wbich are not cover-
ed by the company law. Therefore. to 
achieve tbe very purpose wbich the bon. 
Member bas mentioned, namely to pnvenl 
tbe corruption or public life by the laroads 
mlde by the private moneys, the fdlIn In 
wbich lie Ieaislltlon will bave to be broOlbl 




